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mutually settled by the parties on persuasion by trained Mediators, especially the matters arising out of matrimonial/ 
family disputes - divorce petitions, maintenance, custody of  children, suit for injunction and/or declaration, partition, 
specific performance, recovery o f  possession, money suits, disputes between the landlord and tenant, Negotiable 
Instruments Act, Company matters and the matters o f  like nature. Learned Advocates may also provide the list o f  such 
cases t o  the Deputy Registrar (Judicial) Rajasthan High Court, Bench at Jaipur. 
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Learned ~dvocares are!equested to get such matters referred to ~ e d i a t i i n  Centre, which in their opinion can be mutually 
settled by the partiis on persuasion by trained Mediators, especially the matters arising out of matrimonial1 family disputes - divorce 
petitions, maintenance, custody of children, suit for injunction andlor declaration, partition, specific performance, recovery of posresrion. 
money suits, disputes between the landlord and tenant, Negotiable instruments Act, Company matters and the matters of like nature. 
Learned Advocates may also provide the list of such cases to the Deputy Registrar (Judicial) Rajasthan High Court, Bench at Jaipur. 
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